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NOTARIAL REG.
ENTRY NO.. AN D

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH PUNE
AT PUNE
ORIGINAL APPLICATION NO.145 OF 2025 (WZ)

Gram Panchayat, Nimgaon Bhogi. ... APPLICANT
V/S
State of Maharashtra
Py A Yters .. RESPONDENTS

f% / --"T_.G\ §
Fa® " ¢ J°\¢ 3
)’ ) .‘,h" qtuPUF ‘f\ ‘6

PV e’ ' ADDITIONAL AFFIDAVIT ON BEHALF
OF RESPONDENT NO.12

f

ey 8
¢ “'MAY IT PLEASE THE HON’BLE TRIBUNAL

I, Avinash Bawane, adult, Occupation: Service, Designation — Director,
M/s Maharashtra Enviro Power Limited - Respondent No.l12, having
office at 20, IT Park, Gayatri Nagar, Parsodi, Nagpur — 440022, do

hereby state on solemn affirmation as under:-

1. Isay that I am the authorised signatory of the Respondent No.12 and
am aware of the facts and circumstances of the present case and

hence am able to depose the same on oath.

2. I say that vide orders dated 25.11.2025 and 23.01 .2026, this Hon’ble

Tribunal had constituted a Joint Committee to visit the site of the
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Respondent No.12 at Ranjangaon and submit its fact finding report
before the Hon’ble Tribunal.

I say that the said visit was conducted by the said Committee on 16"

and 17" March 2026.

I say that the present Respondent No.12 had addressed a letter to the
MPCB on 9" May 2026, wherein, the Respondent No.12 had
informed that the ingress water accumulated in the temporarily lined
Kachcha Pond at the facility, has been completely disposed of and
the pond area has been fully reclaimed. I say that, vide the said
letter, Respondent No. 12 had requested the representative of the
~ MPCB that a,site visit of the Joint Committee be arranged for
verification of the reclamation work prior to submission of the
Committee Report. Copy of letter dated 9" May 2026 along with
relevant photographs are annexed herewith and marked as

ANNEXURE ‘R-1’ collectively.

I say that the Respondent No.12 further addressed a letter to the
representatives of MoEF, CPCB, MPCB, NEERI, GSDA, and
Directorate of Health Services (Members of the Joint Committee) on
10" June 2026 to apprise them of the aforesaid developments and
the letter dated 9™ May 2026 addressed to the MPCB. Copies of
letter dated 10" June 2026 are annexed herewith and marked as

ANNEXURE ‘R-2’ collectively.

| say that since the letter was addressed to the MPCB to arrange for

inspection of site by the Joint Committee to verify the subsequent
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developments, the same would have/had a pertinent mention in the
Committee Report to be submitted before this Hon’ble Tribunal and
would have assisted this Hon’ble Tribunal for adjudication. 1 say
that the disposal of the ingress water accumulated in the temporarily
lined Katcha Pond and the reclamation of the said area were

completed after the Joint Committee’s visit dated 16" and 17%

PN March 2026. 1 say that the aforesaid developments constitute
. ,;ﬁ :;\ subsequent events having a bearing on the factual position prevailing
Ga (= ‘?

-1 at the site of Respondent No. 12. | say that the present Affidavit is

being filed to bring these subsequent developments on record.

I say that whatever stated in the present Affidavit is true and correct to the

 best of my knowledge, information and belief and the legal advice, which

I believe to be true.

| INOTAB S '
| | ARIZED)
(NOTARIZED = /2ED]

NOTARIAL NOTARIAL NOTARIAL | NOTARIAL NOTARIAL

{

ATTESTED
Gupta Dinesh Kumat Mans re..

BV Advocate & Notery, Nagpu
4 pran Mo 15622

My Tews Expies
on Nov 2024

G200 RR
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IAHARASHTRA —
EVNV% POWER LT3 (o)

Ref: MEPL/MPCB/2026/May-01

To, Date: 09/05/2026

The Regional Officer,

Maharashtra Pollution Control Board,
Jog Centre, 3™ Floor,

Wakdewadi, Old Pune-Mumbai Road,
Pune — 411003

References:

Joint Committee Visit dated 16.03.2026 & 17.03.2026.

MPCB letter dated 16.03.2026.

MEPLS Letter dated 23.02.2026 (Amendment) 4. MEPLs Letter dated 23.02.2026.
(Disposal Plan)

MPCB's Letter dated 09.02.2026.

MEPLs Letter dated 28.12.2023.

oo~

>

Subject: Update Regarding Completion of Disposal of Ingress Water & Reclamation of
Temporary Lined Katcha Pond Area at MEPL CHWTSDF. Ranjangaon

Dear Sir/Madam,

With reference to the Disposal Plan for ingress water accumulated at the Maharashtra Enviro
Power Limited (MEPL) CHWTSDF site. Ranjangaon. submitted by MEPL. we wish to inform
you that the said plan has been successfully implemented. The ingress water accumulated in
the temporarily lined Katcha Pond within the CHWTSDF has been completely disposed of,
and the pond area has been fully reclaimed by backfilling with black cotton soil in accordance
with the approved plan.

Photographs of the completed work are attached herewith for your reference. In view of the
above. we request your good office to kindly arrange a joint site visit of the Committee at the
MEPL site for verification of the reclamation of the temporarily lined Katcha Pond, preterab y
before submission of the Committee Report. ’ , ] Og/[

FECivad OM Bl.o.mpcsasien,
Thanking vou, b‘/é)

b N g})
M,CL Q;«:.UUU tork

e R.O.M.P.C.B. Purs |
Yours Faithtully, b, dacemare

h)r Maharashtra Enwro Power lelted N

CHWTSDF : Plot
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ENVIRO POWER LTD

-1

Enclosure: Photograp

,
Y
ny

ooy 5
v the poels s/ f ) 11000
o) .’t:L rec /\.H”A‘L [ l}j‘ u"’ul ared.

Photographs Showing the 100% Reclamation of the Temporary Lined Kaccha Pond Area

s
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GPS Map Camera &

Ranjangaon, Maharashtra, India =s;

56, Ranjangaon, Maharashtra 412220, India
Lat 18.804673° Long 74.287885°
Wednesday, 03/06/2026 01:52 PM GMT +05:30

56, Ranjangaon, Maharashtra 412220, India
Lat 18.804539° Long 74.288435°
Wednesday, 03/06/2026 01:50 PM GMT +05:30
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Ranjangaon, Maharashtra, India ==

56, Ranjangaon, Maharashtra 412220, India
Lat 18.804674° Long 74.287885°
Wednesday, 03/06/2026 01:52. PM GMT +05:30

Ranjangaon, Maharashtra, India -

56, Ranjangaon, Maharashtra 412220, India
Lat 18.804549° Long 74.288461°
Wednesday, 03/06/2026 01:51 PM GMT +05:30




MAHARASHTRA

ENVIRO POWER LTD

150 8001:2018 | EMS 14001 : 2004 | OHBAS 18001 EUG? Cerlified Company
(Comman Hazardous Waste Treatment, Storage and Disposal Facility)

The Corporate Identity Number (CIN) : U40105MH2005PLC 150780
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S

ANNEXURE-R-2 SMS

Date: 10.06.2026

lo.
\,/ The Representative, Ministry of Environment, Forest & Climate Change (MoEF&CC)
. The Representative, Central Pollution Control Board (CPCB)

The Representative, Maharashtra Pollution Control Board (MPCB)

The Representative, National Environmental Engineering Research Institute (NEERI)
The Representative, Director of Health Services, State of Maharashtra

The Representative, Groundwater Surveys and Development Agency (GSDA)

LA L

Members of the Joint Committee constituted pursuant to the Orders of the Hon’ble National
Green Tribunal in O.A. No. 145 of 2025 (WZ) and connected matters.

Subject: Request for Site Verification of Reclaimed Temporary Lined Katcha Pond
Area prior to Submission of Joint Committee Report.

Respected Sir/s,

This is with reference to the orders passed by the Hon’ble National Green Tribunal in O.A. No.
145 0£2025 (WZ) and O.A. No. 14 of 2025 (WZ), whereby a Joint Committee was constituted
to undertake site inspection and submit a fact-finding report before the Hon’ble National Green
Tribunal with respect to MEPL’s CHWTSDF facility at Ranjangaon, Pune. Pursuant to above
orders, the Joint Committee had visited the CHWTSDF facility on 16" and 17" of March 2026.

We wish to inform the Committee that, vide our letter dated 09.05.2026 addressed to the
Regional Officer, MPCB, we had informed that the ingress water accumulated in the temporary
lined Katcha Pond at the CHWTSDF facility, Ranjangaon, has been completely disposed off
and the pond area has been fully reclaimed. We had further requested MPCB to schedule a site
visit for verification of the same. However, no site visit has been scheduled till date.

In view of the above developments, we request the Joint Committee to undertake a site visit
for verification of the reclaimed pond area before finalization and submission of its report
before the Hon’ble National Green Tribunal.

Such verification would enable the Committee to consider the present site conditions and
incorporate the latest factual position in its report, thereby ensuring a comprehensive and
accurate assessment.

Thanking you.
Yours Sincerely,
F or Maharashtra Enviro Bower Limited

. . QA Ex
Authorized Signatory . (:3:“‘\ z//'f—‘;
Y
Q ©
Enclosure: \ = :?)
1. MEPL letter no. MEPL/MPEB202 ‘May-01 dated 09.05.2026

2. Recent Photographs of the ¢ om&é-d Works at Site (Reclaimed Pond Area)

CHWTSDF : Plot No. P-56, Ranjangaon, Tal. Shirur, Dist. Pune. Pin - 412220. Ph. : +91 - 02048421100

Pune Office : 301, Pentagon, P-3, Magarpatta Township, Hadapsar, Marketing Office (Abd): Bharat Bazar Commercial Complex, I-Wing, 2nd Floor, Near API Corner,
Pune 411 028. (Mah ), India, Ph. : +31-02048421100 MIDC Area, Chikhalthana, Aurangabad - 431210
Email : infomepl@smsl.coin Web. : www.smsmepl.com / www.bookmywaste.in

Regd. Office / Corporate Office : 20, IT Park, Parsodi, Nagpur - 440022
Ph. : +91-0712-6665000 Telefax : +91-0712-6665100 Web. : www.smsl co.in

“An Environmental Laboratory Accredited by NABL, ISO/IEC 17025:2005 TC-14482 & Recognized by MoEF&CC”
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MAHARASHTRA 5

10 9001:2018 | EMS 14001 : 2004 | OHSAS 18001 - 2007 Certified Company
(Common Hazardous Waste Treatment, Storage and Disposal Facility) S M S
The Corporate Identity Number (CIN) : U40105MH2005PLC 150780

Date: 10.06.2026
To,
1. The Representative, Ministry of Environment, Forest & Climate Change (MoEF&CC)
\,?/' The Representative, Central Pollution Control Board (CPCB)
3. The Representative, Maharashtra Pollution Control Board (MPCB)
4. The Representative, National Environmental Engineering Research Institute (NEERI)
5. The Representative, Director of Health Services, State of Maharashtra
6. The Representative, Groundwater Surveys and Development Agency (GSDA)

Members of the Joint Committee constituted pursuant to the Orders of the Hon’ble National
Green Tribunal in O.A. No. 145 of 2025 (WZ) and connected matters.

Subject: Request for Site Verification of Reclaimed Temporary Lined Katcha Pond
Area prior to Submission of Joint Committee Report.

Respected Sir/s,

This is with reference to the orders passed by the Honble National Green Tribunal in O.A. No.
145 0f 2025 (WZ) and O.A. No. 14 0f 2025 (WZ), whereby a Joint Committee was constituted
to undertake site inspection and submit a fact-finding report before the Hon ble National Green
Tribunal with respect to MEPL’s CHWTSDF facility at Ranjangaon, Pune. Pursuant to above
orders, the Joint Committee had visited the CHWTSDF facility on 16™ and 17" of March 2026.

We wish to inform the Committee that, vide our letter dated 09.05.2026 addressed to the
Regional Officer. MPCB. we had informed that the ingress water accumulated in the temporary
lined Katcha Pond at the CHWTSDF facility, Ranjangaon. has been completely disposed off
and the pond area has been fully reclaimed. We had further requested MPCB to schedule a site
visit for verification of the same. However. no site visit has been scheduled till date.

In view of the above developments, we request the Joint Committee to undertake a site visit
for verification of the reclaimed pond area before finalization and submission of its report
before the Hon’ble National Green Tribunal.

Such verification would enable the Committee to consider the present site conditions and
incorporate the latest factual position in its report, thereby ensuring a comprehensive and
accurate assessment.

Thanking you.
Yours Sincerely,

Enclosure: ""-";._-., £
1. MEPL letter no. MEPLIMP&‘B:@G&WMay-OI dated 09.05.2026
2. Recent Photographs of the Completed Works at Site (Reclaimed Pond Area)

CHWTSDF : Plot No. P-56, Ranjangaon, Tal. Shirur, Dist. Pune. Pin - 412220, Ph. - +91 - 02048421100

Pune Office : 301, Pentagon, P-3, Magarpatta Township, Hadapsar, Marketing Office (Abd): Bharat Bazar Commercial Complex, I-Wing, 2nd Floor, Near AP Corner,
Pune 411 028. (Mah.), India, Ph. : +91-02048421100 MIDC Area, Chikhaithana, Aurangabad - 431210
Email : infomepl@smsi.coin Web. : www smsmepl com / www bookmywaste in

Regd, Office / Corporate Office : 20, IT Park, Parsodi, Nagpur - 440022
Ph. : +91-0712-6665000 Telefax : +91-0712-6665100 Web. : www.smsl.co.in

“An Environmental Laboratory Accredited by NABL, ISO/IEC 17025:2005 TC-14482 & Recognized by MoEF&CC”
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MAHARASHTRA 5

IS0 9001:2018 | EMS 14001 : 2004 | OHSAS 18001 : 2007 Certified Company
{Common Hazardous Waste Treatment, Storage and Disposal Facility) 5 M S
The Corporate Identity Number (CIN) : U40105MH2005PLC150780

Date: 10.06.2026
To,
1. The Representative, Ministry of Environment, Forest & Climate Change (MoEF&CC)
2. The Representative, Central Pollution Control Board (CPCB)
\}./ The Representative, Maharashtra Pollution Control Board (MPCB)
4. The Representative, National Environmental Engineering Research Institute (NEERI)
5. The Representative, Director of Health Services, State of Maharashtra
6. The Representative, Groundwater Surveys and Development Agency (GSDA)

Members of the Joint Committee constituted pursuant to the Orders of the Hon’ble National
Green Tribunal in O.A. No. 145 of 2025 (WZ) and connected matters.

Subject: Request for Site Verification of Reclaimed Temporary Lined Katcha Pond
Area prior to Submission of Joint Committee Report.

Respected Sir/s,

This is with reference to the orders passed by the Hon’ble National Green Tribunal in O.A. No.
145 0£2025 (WZ) and O.A. No. 14 0f 2025 (WZ), whereby a Joint Committee was constituted
to undertake site inspection and submit a fact-finding report before the Hon’ble National Green
Tribunal with respect to MEPL’s CHWTSDF facility at Ranjangaon, Pune. Pursuant to above
orders, the Joint Committee had visited the CHWTSDF facility on 16" and 17" of March 2026.

We wish to inform the Committee that, vide our letter dated 09.05.2026 addressed to the
Regional Officer, MPCB, we had informed that the ingress water accumulated in the temporary
lined Katcha Pond at the CHWTSDF facility, Ranjangaon, has been completely disposed off
and the pond area has been fully reclaimed. We had further requested MPCB to schedule a site
visit for verification of the same. However, no site visit has been scheduled till date.

In view of the above developments, we request the Joint Committee to undertake a site visit
for verification of the reclaimed pond area before finalization and submission of its report
before the Hon’ble National Green Tribunal.

Such verification would enable the Committee to consider the present site conditions and
incorporate the latest factual position in its report, thereby ensuring a comprehensive and
accurate assessment.

Thanking you.
Yours Sincerely,

For Maharashtra Enviro Poyer Limpi\tgd
5 H\

& F e N [
Authorized Signatory= I << o
& (N p{!! - Y
| <L ’V(‘- O
o K3

Enclosure: A

P

) 3,
1. MEPL letter no. MEPI..fi\/1P(?B_;fQDq3g‘fl\/lay'-01 dated 09.05.2026
2. Recent Photographs of the Completed Works at Site (Reclaimed Pond Area)

CHWTSDF : Plot No. P-56, Ranjangaon, Tal. Shirur, Dist. Pune, Pin - 412220. Ph. : +81 - 02048421100

Pune Office : 301, Pentagon, P-3, Magarpatta Township, Hadapsar, Marketing Office (Abd): Bharat Bazar Commercial Complex, I-Wing, 2nd Floor, Near API Corner,
Pune 411 028 (Mah.), India, Ph. : +91-02048421100 MIDC Area, Chikhalthana, Aurangabad - 431210
Email : infomepl@smsl.co.in  Web. : www.smsmepl.com / www bookmywaste.in

Regd. Office / Corporate Office : 20, IT Park, Parsodi, Nagpur - 440022
Ph. : +91-0712-6665000 Telefax : +91-0712-6665100 Web. : www.smsl.co.in

“An Environmental Laboratory Accredited by NABL, ISO/IEC 17025:2005 TC-14482 & Recognized by MoEF&CC”
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MAHARASHTRA c

ENVIRO POWER LTD
150 8001:2018 { EMS 14001 : 2004 1 OHSAS 18001 : 2007 Gertified Company
(mon Hazardous Waste Treatment, Storage and EisEaI Facility) 5 M 5
The Corporate Identity Number (CIN) : U40105MH2005PLC150780

Date: 10.06.2026
To,

1. The Representative, Ministry of Environment, Forest & Climate Change (MoEF&CC)
2. The Representative, Central Pollution Control Board (CPCB)
3. The Representative, Maharashtra Pollution Control Board (MPCB)
4" The Representative, National Environmental Engineering Research Institute (NEERI)
5. The Representative, Director of Health Services, State of Maharashtra
6. The Representative, Groundwater Surveys and Development Agency (GSDA)

Members of the Joint Committee constituted pursuant to the Orders of the Hon’ble National
Green Tribunal in O.A. No. 145 of 2025 (WZ) and connected matters.

Subject: Request for Site Verification of Reclaimed Temporary Lined Katcha Pond
Area prior to Submission of Joint Committee Report.

Respected Sir/s,

This is with reference to the orders passed by the Hon’ble National Green Tribunal in O.A. No.
145 02025 (WZ) and O.A. No. 14 of 2025 (WZ), whereby a Joint Committee was constituted
to undertake site inspection and submit a fact-finding report before the Hon’ble National Green
Tribunal with respect to MEPL’s CHWTSDF facility at Ranjangaon, Pune. Pursuant to above
orders, the Joint Committee had visited the CHWTSDF facility on 16" and 17" of March 2026.

We wish to inform the Committee that, vide our letter dated 09.05.2026 addressed to the
Regional Officer, MPCB, we had informed that the ingress water accumulated in the temporary
lined Katcha Pond at the CHWTSDF facility, Ranjangaon, has been completely disposed off
and the pond area has been fully reclaimed. We had further requested MPCB to schedule a site
visit for verification of the same. However, no site visit has been scheduled till date.

In view of the above developments, we request the Joint Committee to undertake a site visit
for verification of the reclaimed pond area before finalization and submission of its report
before the Hon’ble National Green Tribunal.

Such verification would enable the Committee to consider the present site conditions and
incorporate the latest factual position in its report, thereby ensuring a comprehensive and
accurate assessment.

Thanking you.
Yours Sincerely,

Forg Maharashtra Enviro Power Limited
/(_/Qﬂ-! ) \J\?‘-P‘ EN&'//;.\

Authorized Signatory - R o
’kcqf Pune )3
Enclosure: \ < <

5 o
1. MEPL letter no. MEPL/MB@R/2086AMay-01 dated 09.05.2026
2. Recent Photographs of the Completed Works at Site (Reclaimed Pond Area)

CHWTSDF : Plot No. P-56, Ranjangaon, Tal. Shirur, Dist. Pune. Pin - 412220 Ph. : +91 - 02048421100

Pune Office : 301, Penilagon, P-3, Magarpatta Township, Hadapsar, Marketing Office (Abd): Bharat Bazar Commercial Complex, I-Wing, 2nd Floor, Near APl Comer,
Pune 411 028, (Mah ), India, Ph. : +91-02048421100 MIDC Area, Chikhallhana, Aurangabad - 431210
Email : infomepl@smsl.coin  Web. : www smsmepl.com / www bookmywaste.in

Regd. Office / Corporate Office : 20, |T Park, Parsodi, Nagpur - 440022
Ph. : +31-0712-6665000 Telefax : +91-0712-6665100 Web. : www.smsl.co.in

“An Environmental Laboratory Accredited by NABL, ISO/IEC 17025:2005 TC-14482 & Recognized by MoEF&CC”
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MAHARASHTRA 5

S0 8001:2018 | EMS 14001 : 2004 | OHSAS 18001 : 2007 Certified Company
(Common Hazardous Waste Treatment, Storage and Disposal Facility) S M S
The Corporale Identity Number (CIN) : U40105MH2005PLC150780

Date: 10.06.2026
To,
1.~ The Representative, Ministry of Environment, Forest & Climate Change (MoEF&CC)
2. The Representative, Central Pollution Control Board (CPCB)
3. The Representative, Maharashtra Pollution Control Board (MPCB)
4. The Representative, National Environmental Engineering Research Institute (NEERI)
5. The Representative, Director of Health Services, State of Maharashtra
\Me Representative, Groundwater Surveys and Development Agency (GSDA)

Members of the Joint Committee constituted pursuant to the Orders of the Hon’ble National
Green Tribunal in O.A. No. 145 of 2025 (WZ) and connected matters.

Subject: Request for Site Verification of Reclaimed Temporary Lined Katcha Pond
Area prior to Submission of Joint Committee Report.

Respected Sir/s,

This is with reference to the orders passed by the Hon’ble National Green Tribunal in O.A. No.
145 0f 2025 (WZ) and O.A. No. 14 0of 2025 (WZ), whereby a Joint Committee was constituted
to undertake site inspection and submit a fact-finding report before the Hon’ble National Green
Tribunal with respect to MEPL’s CHWTSDF facility at Ranjangaon, Pune. Pursuant to above
orders, the Joint Committee had visited the CHWTSDF facility on 16™ and 17" of March 2026.

We wish to inform the Committee that, vide our letter dated 09.05.2026 addressed to the
Regional Officer, MPCB, we had informed that the ingress water accumulated in the temporary
lined Katcha Pond at the CHWTSDF facility, Ranjangaon, has been completely disposed off
and the pond area has been fully reclaimed. We had further requested MPCB to schedule a site
visit for verification of the same. However, no site visit has been scheduled till date.

In view of the above developments, we request the Joint Committee to undertake a site visit
for verification of the reclaimed pond area before finalization and submission of its report
before the Hon’ble National Green Tribunal.

Such verification would enable the Committee to consider the present site conditions and
incorporate the latest factual position in its report, thereby ensuring a comprehensive and
accurate assessment.

Thanking you.
Yours Sincerely,

For Maharashtra Enviro Power Limited: E-f-v-; N
LA M > %O}
O

Authorized Signatory —

ARAg

\
Enclosure: ’ ‘Al’,ff T o
1. MEPL letter no. MEPL/MPCB 2-'056#%/1&):-01 dated 09.05.2026

2. Recent Photographs of the Completed Works at Site (Reclaimed Pond Area)

CHWTSDF : Plot No. P-56, Ranjangaon, Tal. Shirur, Dist. Pune. Pin - 412220. Ph. : +91 - 02048421100

Pune Office : 301, Pentagon, P-3, Magarpatta Township, Hadapsar, Marketing Office (Abd): Bharat Bazar Commercial Complex, I-Wing, 2nd Floor, Near AP Corner,
Pune 411 028. (Mah ), India, Ph, : +91-02048421100 MIDC Area, Chikhalthana, Aurangabad - 431210
Email : infomepl@smsl| .coin  Web. : www smsmepl com / www. bookmywaste in

Regd. Office / Corporate Office : 20, IT Park, Parsodi, Nagpur - 440022
Ph. : +91-0712-6665000 Telefax : +91-0712-6665100 Web. : www.smsl co in

“An Environmental Laboratory Accredited by NABL, ISO/IEC 17025:2005 TC-14482 & Recognized by MoEF&CC”
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MAHARASHTRA G

150 9001:2018 | EMS 14001 : 2004 | OHSAS 18001 : 2007 Certified Company

(Common Hazardous Waste Treatment, Storage and Disposal Facility) = ] 65

The Corporate Identity Number (CIN) : U40105MH2005PLC150780

Date: 10.06.2026

To,
1. The Representative, Ministry of Environment, Forest & Climate Change (MoEF&CC)
2. The Representative, Central Pollution Control Board (CPCB)
3. The Representative, Maharashtra Pollution Control Board (MPCB)
4

L]

\;/'Phe Representative, National Environmental Engineering Research Institute (NEERI)
~ The Representative, Director of Health Services, State of Maharashtra
6. The Representative, Groundwater Surveys and Development Agency (GSDA)

Members of the Joint Committee constituted pursuant to the Orders of the Hon’ble National
Green Tribunal in O.A. No. 145 of 2025 (WZ) and connected matters.

Subject: Request for Site Verification of Reclaimed Temporary Lined Katcha Pond
Area prior to Submission of Joint Committee Report.

Respected Sir/s,

This is with reference to the orders passed by the Hon’ble National Green Tribunal in O.A. No.
145 0f 2025 (WZ) and O.A. No. 14 0f 2025 (WZ), whereby a Joint Committee was constituted
to undertake site inspection and submit a fact-finding report before the Hon’ble National Green
Tribunal with respect to MEPL’s CHWTSDF facility at Ranjangaon, Pune. Pursuant to above
orders, the Joint Committee had visited the CHWTSDF facility on 16™ and 17" of March 2026.

We wish to inform the Committee that, vide our letter dated 09.05.2026 addressed to the
Regional Officer, MPCB, we had informed that the ingress water accumulated in the temporary
lined Katcha Pond at the CHWTSDF facility, Ranjangaon, has been completely disposed off
and the pond area has been fully reclaimed. We had further requested MPCB to schedule a site
visit for verification of the same. However, no site visit has been scheduled till date.

In view of the above developments, we request the Joint Committee to undertake a site visit
for verification of the reclaimed pond area before finalization and submission of its report
before the Hon’ble National Green Tribunal.

Such verification would enable the Committee to consider the present site conditions and
incorporate the latest factual position in its report, thereby ensuring a comprehensive and
accurate assessment.

Thanking you.
Yours Sincerely,

For Maharashtra Enviro Power Limited y
L Lo M /5 !//%\3}

Authorized Signatory =, LE:; s
B X,

Enclosure: L 0 Wi
1. MEPL letter no. MEPL/MPC Bﬁ(}g&fﬁfia_\f—m dated 09.05.2026
2. Recent Photographs of the Completed Works at Site (Reclaimed Pond Area)

CHWTSDF : Plot No. P-56, Ranjangaon, Tal. Shirur, Dist. Pune. Pin - 412220. Ph. : +81 - 02048421100

Pune Office : 301, Pentagon, P-3, Magarpatta Township, Hadapsar, Marketing Office (Abd): Bharat Bazar Commercial Complex, I-Wing, 2nd Floor, Near APl Corner,

Pune 411 028 (Mah.), India, Ph, : +81-02048421100 MIDC Area, Chikhallhana, Aurangabad - 431210
Email : infomepl@smsl.co.in Web. : www,smsmep!| com / www,bookmywaste.in

Regd. Office / Corporate Office : 20, IT Park, Parsodi. Nagpur - 440022
Ph. : +91-0712-6665000 Telefax : +31-0712-6665100 Web. : www.smsl.co.in

“An Environmental Laboratory Accredited by NABL, ISO/IEC 17025:2005 TC-14482 & Recognized by MoEF&CC”
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